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Plot No. 164/15, Gidc-ii, Jamwadi, Gondal, 
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Commissioner of C.E. & S.T.-Rajkot                             ……Respondent 

Central Excise Bhavan, 

Race Course Ring Road...Income Tax Office, 

Rajkot, Gujarat-360001 
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Shri R Subramanya Advocate for the Appellant   

Shri Tara Praksah, Deputy Commissioner (AR) for the Respondent  
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The appeal is disposed of. For order, see order of date in Excise Appeal 

No. 11147 of 2016.  
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